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16.14 hrv. -- Mi.
•DEMANDS FOR GRANTS, 1977-78 

—contd.

M i n i s t r y  o p  P e t r o l e u m  a n d  M i n i s t r y  
o f  C h e m i c a l s  a n d  F e r t il is e r s

MR. SPEAKER; The House will 
now take*up discussion and voting on 
Demands Nos. 72 and 73 relating to 
the Ministry of Petroleum and 
Demand Nos. 11 and 12 relating to 
the Ministry of Chemicals and Ferti
lisers for which, 6 hours have been 
allotted. *1 v

Motion moved:
“That the respective sums not 

exceeding the amounts on Revenue 
Account and Capital Account shown 
in the Fourth column of the Order 
Paper be granted to the President 
out o f the Consolidated Fund of 
India to complete the sums neces
sary to defray the charges that

will come in course o f payment 
during the year -ending the „31st 
day of March, 1978, in respect oE 

, the heads of demands ^entered in 
the second column thereof again t 
Demands Nos. 72 and 73 relating to 

. the Ministry of Petroleum” .

“ That the respective sums not 
exceeding the amounts on Revenue 
Account and Capital Account shown 
in the Fourth column j>f the Order 
Paper be granted to the President 
out of the Consolidated- Fund of 
India to complete the sums neces
sary to defray the charges that 
will come in course of payment 
during the year ending the 31st 
day of March, 1978, in respect of 
the heads of demands entered in 
the second column thereof again_t 
Demands Nos. 11 and 12 relating to 
the Ministry of .phemicals and 
Fertilizers” .

D e m a n d s  f o r  G r a n t s , 1977-78 in  r e s p e c t  o f  M i n i s t r y  o f  P t t r c U t  n  a r d  A ' i r i s t r y  c f  C h t n  u c J s  
a n d  F e r t i l i s e r s  s u b m i t t e d  t o  t h e  v o t e  o f  L o k  S a b h a .

No. o f 
De nand

Name o f 
Demand

V

Amount o f  Demand for Grant 
on account voted by the House 

on 30- 3-1977

Amount o f Detrend fcr Grart 
submitted to the vrte o f the Houre

1 2 3 4

Revenue
Rs.

Capital
Rs.

Revenue
Rs.

Capital
Rs.

M IN IS T R Y  O F  P E T R O L E U M

72. Ministry o f  Petro
leum

73. Petr'leum and 
Petro-Chemicals 
Industries

MINISTRY OF CHEMICALSI 
AND FERTILIZERS

11. M inistry o f  Che-
, micals and Fertillzerr

12. Chemical* and 
Fertilizers Industries

^2 i,49,ooo . .  42,99,000t-
21,73,61,000 144,97,15,000 3M7,2i,ooo 254»94>30,0C0

I4,35»ooo 28,71,000

50,000 297,59,27,000

* *Moved with the recommendation o f the Vice-President acting as Presi-
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MR. SPEAKER: Hon. Members
whose cut motions to the Demands for 
Grants have been circulated may, if 
they desire to move their cut motions, 
send slips to the Table within 15 min
utes indicating the serial numbers of 
the cut motions they would like to 
move.

SHRI O. V. ALAGESAN (Arko- 
nam ); Mr. Speaker, Sir, I am really 
glad that I have been asked to initiate 
the debate on the Demands relating 
to a Ministry which was in my charge 
in the past.

Sir, if you view our position with 
reference to the oil industry in the 
mid-fifties and if you consider the 
long way that we have travelled in 
these two decades and the stage that 
we have reached now, it will give 
cause for satisfaction to all concerned. 
Why 1 say so is because at times very 
irresponsible talk is indulged in as if 
nothing has been done in the past 
thirty years.

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): Nobody 
sa y* so.

SHRI O. V. ALAGESAN: I know 
that the hon’ble Minister will not be 
a party to that and, as such, I would 
like to draw the attention of the House 
to the strides that the oil industry has 
made in these two decades. Twenty 
years ago we were absolutely depen
dent on foreign capital, foreign know , 
how'and foreign technicians to get our 
oil. Earlier to that we were import
ing all our petroleum products. Then 
in the mid-fifties the three foreign 
refineries were allowed to be set-up 
in this country. Now, we have reach
ed a stage where we have attained 
almost self-sufficiency. When I use 
the word ‘self-sufficiency* I do not use 
it in terms of quantum of the product 
but ‘self-sufficiency* in the skills, tech
nical know-how and capability that 
we have attained. W e have reached 
almost a "stage of self-sufficiency and 
we are in a position to build refineries

in other countries a8 well. During the 
past year and earlier it was possible 
for us to nationalise these three 
foreign refineries—the multi-nationals 
— which loomed large in the minds of 
the Members of this House and the 
country. And when you see that these 
multi-nationals in the oil-field have 
been quietly removed from the coun
try, you can evaluate the achievement 
that went with such a thing. Now, 
almost the entire oil industry includ
ing refining is in the public sector. 
There is a tiny little refinery at Digboi 
which was started around the turn of 
the Century and perhaps Oil India 
that remain to be nationalised. Even 
these two are going to be nationalised 
soon. When I say that the tiny re
finery at Digboi will be nationalised, 
I mean that this tiny refinery to be 
nationalised will be the last one. Now, 
I am reminded. of what happened in 
the political field. You know the bit 
of territory called ‘Goa* was the last 
one to be freed. The entire Bharat 
was already freed. This last bit of 
territory remained under foreign con
trol and that was also freed just 
before 1962. And what is more? We 
have started off-shore exploration. It 
is a very tricky business, a complicat
ed business to explore for oil in the 
deep seas in the stormy seas and in 
such precarious conditions, It requires 
great skill and it requires great tech
nical effort. All this we have been 
able to put through and last year, we 
were able to take out oil from our off
shore well to the extent o f 40 lakhs 
tonnes—0.4 million tonnes— and we 
are assured that every year we will 
increase the production from this off
shore oil field at Bombay High to the 
tune o f 2.0 million tonnes. In fact, 
the programme for this year, that is 
for 1977-78 is to take out 2.5 million 
tonnes o f oi] and we are going apar** 
with the programme o f our Phase-I. 
Phase-II and Phase-III which will b e  

completed in a couple o f years, when 
we will be able to add 2 million 
tonnes o f crude oil everv year which 
we need so badly. So, this is no s m a l l  

or mean achievement.
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In this connection, I may, without a 
sense of boasting, inform the House 
*ii my time, in the year 1966-67—tha. 
that the l.O.C. which was streamlined 
was the first year when the IOC start
ed paying dividend—had Paid a divi
dend of Rs. 4.0 crores and from that 
time onwards, every year it has been 
paying dividend and so far it has paid 
a dividend upto a sum of Rs. 48.0 
crores ° r so. So, this is the story of 
oil and here I should recall, with 
gratitude, the services that have been 
rendered to this country by our col
league, Shri Malaviya; he was the per
son who put this country firmly on 
the oil map of the world. You may have 
difference of opinion with him, but 
that should not blind us to the fact 
that here was the person who put 
firmly India on the oil map of the 
world. And those who followed him 
like my humble self, one of his suc
cessors, have also done our bit and I 
hope our hon. Minister, Shri Bahu- 
guna, who is a very dynamic person, 
in every sense o f the term, will carry 
forward this work and even attain a 
greater height in the field of oil-

Now, he has got a very good inheri
tance. Out of the total amount of 
Rs. 9,224 crores that has been invest
ed in about 140 Government com
panies, the amount of capital that is 
accounted for by the companies which 
are under the control o f both the 
Ministry of Petroleum and the Minis
try of Chemicals and Fertilisers comes 
to Rs. 1,964 crores which works out to 
21 per cent. This is a very big invest- 
ment in the public sector. That will 
give you a measure of the responsibi
lity that you carry on your shoulders. 
Again in the year 1974-75 the pre-tax 
profits that were made by all those 
140 government companies came to 
Rs. 312 crores. And who contributed 
most to that? You will find that it 
was the oil producing enterprises that 
contributed the most to the sum o f 
Rs. 312 crores. IOC contributed as 
much as 52 and odd crores; ONGC 

Rs. 38 and odd crores and the

Indian Petro Chemicals contributed 14 
and odd crores; that makes up a total 
of Rs. 105 crores, which is 35 per cent 
of the total profits. So you have in
herited a very comfortable position. 
It is for you to carry on.

Even so what is our crude position? 
At the moment we are producing 8 
million tonnes crude within the coun
try. This will go on increasing. But 
our demands will also so on increas
ing. We are importing about 14 mil
lion tonnes of oil. Each million ton
nes costs roughly 100 crores in foreign 
exchange. In about five years our 
demand will go up to 32 million tonnes 
and our internal production will be 
only 19 million tonnes. Still there 
will be need to continue the imports. 
We have to see that this position is 
amended as early as possible. We are 
taking all steps towards that. There 
is one direction in which we can take 
steps, in addition to the on-shore 
exploration that is going on in the 
eastern and western parts of India. 
That is to intensify our off-shore 
explorations. I think three firms have 
been licensed or contracted to do oil 
exploration in the off-shore basins of 
Kutch, Orissa and Bengal and in the 
off-shore Cauvery basin. It is for the 
hon. Minister to drive those companies 
to do exploration work as quickly as 
possible because we have learnt that 
it can be done quickly. The Bombay 
High exploration was a matter of great 
satisfaction, a matter of pride to the 
country that within a period of two 
years they were able to dig oil from 
under the sea. If the hon. Minister 
goads those companies they can find 
oil because all the surveys indicate 
that there is oil down below in the 
sea. That is the only way to correct 
this imbalance and I hope he will do 
it and see that oil is found in the 
off-shore regions in other places as 
we found in the Bombay High.

In order to give a boost to our eco
nomy the hon. Minister should see 
whether the prices of petroleum pro
ducts, petrol and diesel and LPG
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could be reduced. 1 find that my 
sister, hon. Member Parvathi Krish- 
nan has given cut motions to that 
effect. I do not know whether she 
will be participating in the debate. 
But it is necessary that we bring down 
the prices of those products. Now we 
are in a very comfortable position. 
What is the total capacity? The total 
capacity of our refineries is 27 million 
tonnes and we are doing only 23 mil
lion tonnes. There is still capacity 
available. You can import a couple 
o f more million tonnes o f crude. You 
may have to pay only Rs. 200 crores 
for that. You have got a huge foreign 
exchange reserve. You have artificial, 
ly kept down the demand for petro
leum products by increasing the tax 
element in the price of petrol which 
sells at about Rs. 3.7 or so per litre. 
The demand is calculated to have risen 
by 5.9 per cent. This demand can be 
much higher. But it has been kept 
down and because of that the auto
mobile industry is in doldrums. The 
auxiliary industries which produce 
parts etc. to the automobile industry 
are also in doldrums. If you are able 
to put more buses and more trucks on 
the road, it means more employment. 
It will give a boost to our economy. 
The key to that is with the hon. Min
ister o f Petroleum. He should think 
in terms of—I am not giving him a 
tali order but this can be certainly 
considered—whether he can reduce 
the price so that we are able not only 
to give a boost to our economy but 
also increase the employment in vari
ous sectors that go with the transport 
sector in this country,

I w o uld  not like to take much time 
o f the House because many members 
on my side are also waiting to speak.

I would like to pass on to fertilizer. 
Fertilizer production seems to have 
turned the corner in the year 
1976-77. I have got some figures. I 
do not 'irant to weary the House. But 
still it fli good to know them. In 
1976-77, nitrogen production was 19

lakh tonnes, which was as much as 
97 per cent o f the target. Phosphates 
was 4.8 lakh tonnes which was 100 per 
cent o f the target. Nitrogen* capacity 
utilisation increased from 61.9 per cent 
in the previous year to 72.5 per cent 
last year i.e. 1976-77. Phosphates 
similarly increased from 50.6 per cent 
to 69.4 per cent last year. In spite o f 
it, the Minister will not be able to 
have satisfaction about the results of 
the fertilizer production because the 
Fertilizer Corporation o f India incur
red a loss o f Rs. 24.56 crores in 1974-75, 
FACT, another organisation producing 
fertilizer in South India incurred a 
loss o f Rs. 12.84 crores. The total loss 
comes to Rs. 37.40 crores. Here is 
something which calls for an urgent 
remedy. It is said that the Fertilizer 
Corporation of India has become too 
big. What do we do generally when 
a thing becomes too big. We try to 
break it up. When a thing is too 
small, we try to club it up. I am told 
that the M inistry is thinking of such 
a scheme. We saw something in the 
newspapers also. I hope the hon. 
Minister w ill take the House into con
fidence when he replies and say as to 
what he is going to do. The Fertilizer 
Corporation of India has grown into a 
very huge organisation. I am told 
that the Ministry is thinking in terms 
of breaking it into four or five units 
so that it may earn profits. It ig not 
as if all o f them are not doing well. 
For instancef Sindri, the oldest plant, 
has begun to yield diminishing returns 
and it may not be of any use to con
tinue it. Similarly, the Nangal factory 
consumes huge amount of electricity. 
When we built Bhakra-Nangal project, 
we thought there would be surplus 
power and to utilise that, we estab
lished the Nangal fertiliser factory 
based On electricity as the main raw 
material. But In the changed cir
cumstances o f power shortage, it looks 
as though it is not very wise to use 
this huge block of power to make 
fertilisers. Here also the minister has 
to see whether something can be done 
about it, to see that the position Is 
changed.
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The Minister should reduce tha 
prices of fertilisers also. We were all 
disappointed when the Finance Minis
ter did not come out with any reduc
tion in fertiliser prices. Some reduc
tion was made by the previous gov
ernment. Urea price was reduced by 
Rs. 200 per ton and that of potash by 
Rs. 185 a ton. The price j>t urea now 
stands at Rs. 1050 per ton which the 
farmer cannot pay. Real food pro
duction depends upon the use of this 
important input. We have been treat
ed to lectures by the new Deputy 
Chairman of the Planning Commis
sion and the Finance Minister saying 
that their strategy is going to be 
oriented towards agriculture and rural 
development. The test of that policy 
declaration will lie on this. This will 
be the touchstone whether they are 
going to have any reorientation to
wards agriculture and rural develop
ment: Are they prepared to reduce 
the fertiliser prices and bring them 
within the reach of the small farmer? 
They pay lip sympathy to the rural 
sector but do everything for the pri
vate sector industries. I will tell you 
a story. Lord Krishna had two wives 
—Rukmini and Satyabhama. The 
statement about two wives may ap
pear to be an under-statement here, 
but we are now concerned only with 
two of his wives. Lord Krishna 
brought the parijata plant from the 
heavens and planted it in the garden 
of Satyabhama, who was very happy. 
Naturally Rukmini was displeased. 
But when the plant started flowering, 
all the flowers fell into the courtyard 
of Rukmini and no flower fell In 
Satyabhama s garden. So, this lady 
was disappointed and that lady was 
pleased. Similarly, you are saying 
that you are doing everything for the 
rural sector. But all the fruits go to 
the private sector in the industry. 
You have heaped concession upon con
cession on industry. What are you 
going to do about agriculture? If you 
are able to reduce the fertiliser prices, 
you would have done a big thing to 
improve the agricultural economy of 
this country. *

I shall now take up drugs. Here 
also you will find that we have gone a 
very long way in the production of 
drugs. The value of the production 
o f  drugs in our country was only 
Rs. 11 crores in 1947. In 1975-76 it 
went up to Rs. 670 crores and the 
Fifth Plan target is Rs. 700 crores. 
Here also the IDPL which is a G ov
ernment concern has made profits. 
But some of the units have been mak
ing losses. Especially the Hindustan 
Anti-biotics Ltd. made a loss o f 
Rs. 3.28 crores in 1974-75 and Rs. 2.92 
crores in 1975-76. Similarly the Sur
gical Instruments plant at Madras, 
which had been a sick man from the 
beginning, made a 10SS of Rs. 1.22 
crores in 1974-75 and Rs. 1.36 crores 
in 1975-76.

SHRI H. N. BAHUGUNA: It has
some genetic difference given to it by 
you perhaps.

SHRI O. V. AL AGES AN: I do not 
deny it. As I said already since its 
inception it had been a sick man. And 
in 1975-76 the loss it made was Rs. 1 36 
crores and you have appointed various 
committees to go into this matter. 1 
think they have recommended various 
schemes of diversification of produc
tion in this plant and so 
I would request you to see that 
these improvements are carried out 
and next year you will be able to 
come before us in this House and tell 
us. “See I have made this plant strong 
which was a sick child inherited from 
you." This is the only sick child. All 
others that have been given to you 
are healthy children. Again, in this 
field also I would ask for reduction of 
drug prices. This has been gone into 
and one of the previous ministers took 
various measures to reduce the drug 
prices. Unfortunately he could not 
continue for long. In this drug field 
also we have multinationals operating 
in the country. We are ^talking of 
multinationals in the field of oil etc., 
but the multinationals in the field o f 
drugs in the country are much more 
powerful than the multinationals in
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any other field. One firm, I know, 
declared a dividend o f 192 per cent in 
one year. That is the amount of pro
fit that these multinationals Whom we 
have allowed, are making in this 
<country.

SHRI SONU SINGH PATIL (Eran- 
riol): Which is the firm?

SHRI O. V. ALAGESAN: When we 
say multinationals they are called 
foreign firms; when more than 40 per 
cent o f equity capital i5 in foreign 
hands we call them foreign firms. I 
find that my own Government had 
issued licences to these firms— 8 licen
ces in one year and another 8 or 9 
licences in another year—and if it is 
possible for you to revoke these 
Licences, then nobody can be happier 
than me. Of course the reason given 
is that the technology is so sophisti
cated that we are not able to acquire 
this technology. A ll these drugs are 
highly priced. They are not within 
the reach o f the poor people. If the 
doctor prescribes these drugs a poor 
man cannot purchase. These are ail 
very highly priced drugs. W c should 
take steps, using the instrument of 
public sector concerns, to bring down 
the prices o f drugs considerably and 
that will be a feather in the cap o f my 
friend, Mr. Bahuguna.

I do not want to take more time of 
the House. I commend the Demands 
to  the acceptance of the House.

MR. SPEAKER: Hon. Members may 
now  move their cut motions.

SHRI P. RAJAGOPAL NAIDU 
4 Chittoor): I beg to move:

“That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100.-

• fNeed to provide more sums for
the exploration of petrol and na- 
-turai gas (D l

‘That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100.-

[Need to plan so to become self- 
sufficient in petroleum at least 
within ten years (2) ]

“That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100.”

[Failure to speed up the con
struction of oil refinery at 
Mathura in Uttar Pradesh (3 )]

“That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100.-

[Need to finance Madras Refi
nery Ltd. sufficiently (4 )]

“That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100.-

[ Delay in implementing the 
Polyster Philament Yam  Project 
at Johar Nagar in Gujarat (5)J

“That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100.-

[Need for speeding up explo
ration for petroleum in Andhra 
Pradesh (6) ]

SHRIMATI PARVATHI KRISH- 
NAN: I beg to move:

“That the demand under the head 
Ministry of Petroleum be reduced 

to Re. 1."*
[Need to bring down the prices 

of petroleum and diesel oils (8)1

j
“That the demand under the head 

Ministry, o f .  Petroleum be reduced 
to Re. i."

■ *£ "
[Need to reduce the price 

domestic gas (LPG) (9 ) ]
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‘That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100."

I Need to increase the allotment 
o f funds for the Madras Refinery 
Limited (10)]

“That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100."

[Need to take steps to speed up 
the work |n the Cochin Refinery 
and the development of the pipe
line from Cochin to Coimbatore 
( 11) ]

“That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100."

[Need for more vigorous explo
ration of oil in the Cauvery basin
( 1 2 )]

“That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100."

[Need to meet the demands of 
the employees of erstwhile 
Burmah Shell in the eastern re
gion and bring their services and 
other conditions at par with em
ployees of the same concern in 
other regions (13)]

“That the demand under the head 
Ministry of Petroleum be reduced 
by Rs. 100."

[Need to speed up the work on 
Mathura refinery (14)]

SHRI P. RAJAGOPAL NAIDU: I 
beg to move:

“That the demand under the head 
Ministry of Chemicals and Fertili
zers be reduced by Rs. 100."

[Need to make the country self- 
sufficient with regard to fertilizers 
(1 )]

“That the demand under the head 
Ministry o f Chemicals and Fertili
zers be reduced by Rs. 100."

[Failure in completing the 
Sindri Rationalisation and Rama- 
gundam Fertilizers Project (2 )]

“That the demand under the head 
Ministry of Chemicals and Fertili
zers be reduced by Rs. 100."

[Need to work the fertilisers: 
factories to their full capacities 
(3)]

“That the demand under the hea* 
Ministry of Chemicals and Fertili
zers be reduced by Rs. 100."

[Need to manufacture the re
quired antibiotics, synthetic drugs 
and surgical instruments (4)]

“That the demand under the head 
M inistry of Chemicals and Fertili
zers be reduced by Rs. 100."

[Need to manufacture insecti
cides at a cheaper cost (5)1

“That the demand under the head 
M inistry of Chemicals and Fertili
zers be reduced by Rs. 100."

[Need for early settlement o f  
the location of new fertilizer 
plants to be started (6)]

SHRIMATI PARVATHI KRISHNAN 
(Coimbatore): I beg to move:

"That the demand under the head' 
Ministry of Chemicals and Fertili
zers be reduced to Re. l .M

[Failure to check malpractices 
in the private sector enterprises 
engaged in the manufacture and 
production of fertilizers (16)]
“That the demand under the head 

Ministry o f Chemicalg and Fertili
zers be reduced to Re. 1.”

[Delay in implementing the re
commendations of the Hathi Com
mittee (17)]

•That the demand under the head 
Ministry of Chemicals and Fertili
zers be reduced to Re. I.”

[Failure to nationalise foreign 
multi-nationals in the drug indus
try thereby involving huge wast
age o f foreign exchange (18]
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''That the demand under the head 
Ministry o f Chemicals and Fertili
zers be reduced to Re. 1.”

[Failure to supply drugs to the 
common people at lower prices 
(19)]

“That the demand under the head 
Ministry of Chemicals and Fertili
zers be reduced to Re. 1” .

[Failure to check malpractices 
in the sale of drugs thereby ad
versely affecting the common 
people (20) ]

“That the demand under the head 
Ministry of Chemicals and Fertili
zers be reduced by Rs. 100.”

[Need for setting up a proper 
machinery for planned production 
of fertilizers (21)]

“That the demand under the head 
Ministry of Chemicals and Fertili
zers be reduced by Rs. 100.”

[Need to take-over Bengal Che
mical and Pharmaceuticals Limit
ed, run it on proper lines and 
make it a part of IDPL (22)]

"That the demand under the head 
Ministry o f Chemicals and Fertili
zers be reduced by Rs. 100.”

[Need to institute inquiries 
against the malpractices and fin
ancial irregularities committed by 
Bengal Chemical and Pharmaceu
ticals <23)]

'That the demand under the head 
Ministry of Chemicals and Fertili
sers be reduced by Rs. 100.**

[Need to settle outstanding de
mands of the workers and em
ployees of the Surgical Plants 
Limited Guindy, a^unft o f IDPL
(24) T  *$ . *

‘That the demand under the head 
Ministry bf Chemicals * and Fertili
zers be reduced by Rs. 100.**

[Need to speed up the negotia
tions with the workers and em
ployees of the Antibiotics Plant, 
Rishikesh, a unit of IDPL which 
have been pending for a long time
(25)]

“That the demand under the head 
Ministry o f Chemicals and Fertili
zers be reduced by Rs. 100."

[Need to ensure full utilisation 
of al] fertilizers factories in pri
vate and public sectors (26)]

MR. SPEAKER; The cut motions 
are also before the House.

SHRI BASHIR AHMAD (Fatehpur): 
Mr. Speaker, Sir, the importance of 
petroleum in the present world cannot 
be minimized. It really constitute the 
life and blood of a nation— not only 
India, but every country of the world. 
My friend on the opposite side has 
praised the former government for 
bringing about self-sufficiency in petro
leum in this country.

My friends on the opposite sido have 
sho^rered much praise and admiration 
on the ex-Minister Mr. K. D. Malviya 
for starting the otT-shore drilling at 
Bombay High for obtaining petroleum 
products. I submit that much money, 
capital and labour were spent, hut 
nothing fruitful could come out, out of 
this exploration. We have still to 
import large quantities of petroleum 
from other countries.

16.42 hrg.

" [MISS Abha Maiti in the Chair]

So far as petroleum is concerned, we 
have to depend to a great extent on 
imports from West Asian countries; 
and it is really the West Asian coun
tries which hold the lever and balance 
in **the matter o f supply ‘̂ o f oil, not 
only to India' but to all the countries 
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of the world. It is in the fitness of 
things that our present dynamic Min
ister visited the West Asian countries 
and Gulf States and re-established 
relations which were lost during the 
last few years. The West Asian coun
tries are really the source of supply 
o f  oilt not only to India, but to all the 
countries of the world. At the same 
time, these Gulf States and West Asian 

'Countries are very much under-deve
loped. They do supply oil, they are 
oil-rich countries, but they are mostly 
under-developed. They need our help, 
they need cordial relations with us. 
I hope the present Minister will not 
only establish cordial relations with 
those countries, but he will also help 
them by providing them the technical 
know-how, by undertaking the task 
of development in those countries, 
and by helping them in meeting the 
problems which they have with their 
neighbours.

In order to ensure a free flow of 
petroleum from these countries and to 
maintain (he price level, it is neces
sary to improve our relations with Ihe 
West Asian countries. Not only do 
they have rich reserves of oil. but they 
are really rich countries, and tney can 
also help India ,n various ways in the 
matter of our economic development. 
Therefore, we should establish cordial 
relations with them.

Petro-chemical industries are also 
a necessity for India’s development. 
We are importing huge quantities of 
crude oil. The oil refineries in this 
country are naturally hardly adequate 
to meet our requirements. We have 
to develop more and more of oil refi
neries. We have also to provide 
machinery to the3e under-developed, 
but oil-rich countries, so that they may 
be in a position to exoort more and 
more of crude oil. Further, in order 
to have the prices lowered, we have 
also to maintain some sort of relation
ship with> them, and participate in 
their economic and cultural develop
ment. This will enable us to create a 
balance between those countries and 
ourselves.

The production o f petro-chemicals in 
this country is not sufficient to meet 
our requirements. Therefore, it is 
necessary that more and more atten
tion should be pai<j for the develop, 
ment of petrochemicals here. If 
petro-chemicals ha^e to be developed, 
adequate research in this field should 
be made. So far us I know, the techni. 
cal knowledge that we possess on this 
subject is not sufficient. So, we have 
to make development towards that end, 
so far as our country is concerned.

Special centres and special depart
ments dealing with petro-chemicals 
should be opened in our Indian Uni
versities. A  separate Department 
should be opened in every University, 
specially on the subject of petro-chemi
cals and the development of oil. The 
students from ^hose countries which 
are under developed, which are oil-rich 
countries, they can also be trained 
apart from Indian students in these 
institutions. Unfortunately, at prerent 
we are not paying so n.uch attention 
to the development of this science, as 
we are giving to other sciences. So, 
it is very necessary that we should 
open centres in 'ni«.m  Universities, or 
rather establish a University on petro
chemicals separately, so that we can 
develop knowledge on this rspect of 
the matter.

We know that Japan has advanced 
much in this field than any other part 
of the world. Really we can say that 
the progress of Japan depended on the 
development of the petro-chemical 
industries. If we develop this industry, 
it will give a direction \o our industria
lisation and it will also solve our un
employment problem. If we have a 
separate Department in our Indian 
Universities, it will help a lot not only 
the Indian students but also students 
from West Asian countries, who can 
be invited to join these institutions, be
cause we are in a position to im 
part knowledge and education on this 
subject to those countries which want 
to have studies in this field. I am 
sorry to say that we have not taken
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any action in this direction fo~ open
ing such classes.

So far as the other aspect of the 
petroleum products is concerned, if we 
develop them, we can provide employ
ment in various sectors to a large 
number of people, specially in the 
automobile industry, which is depen
dent on petroleum. So far as India 
is concerned, we have got only 3 ' 
few automobile factories and much 
has to be done ih this direction. We 
can achieve self-sufficiency only when 
there is co-ordination between the oil 
corporations and havev more produc
tion by establishing more refineries in 
this country and by importing more 
and more crude oil from other coun
tries. Then we will be in a position to 
say that we have achieved self-suffi
ciency in oil. Then we can also say 
that our economic base, so far as oil 
is concerned, is on a strong footing. 
Otherwise, we cannot say that our pro. 
blem of oil has been solved.

Here \ may strike a note that, so far 
as oil wealth is concerned, it cannot 
last long. So, we have to And out 
other substitutes. Also, we have to 
develop our own resources rather than 
depending on other countries. For 
that purpose we have to icok to scienti
fic methods to discover whether there 
can be a substitute for oil so that our 
industrialisation is not affected by want 
of fuel in this country.

I am glad that the Minister in 
charge has visited those countries and 
established good relations with them. 
I hope the other Ministers will also 
make it a point to visit those countries 
and establish relationship with them 
in the economic and political aspects. 
That will give a rfreat impetus 1o the 
import of oil to this country. Politi
cally also we should have relationship 
with those countries which are provid
ing so much relief and succour for the 
industrial development of this country.

There should not be a mad use of 
fertilisers without scientific testing of 
the soil. If we have a mad rush for 
the use of fertilisers, a time may come 
when the fertility of the soil may be 
lost for ever. This is a very important 
aspect. So, we have to provide ferti
lisers to land keeping in viesr this fact 
that the fertility of the soil is not de
pendent merely on fertilisers Lut also 
on its capacity to make use of the 
fertilisers, and keeping in view the 
period v*> to which the soil will be 
able to make use of fertilisers. A sur
vey system should be adopted on a 
scientific basis to fird out the capacity 
of the land to make use of fertilisers 
and the period during which fertilisers 
can be used. We cannot use fertilisers 
indiscriminately on every parcel of 
land. We have to examine scientifical
ly the capacity of every type of soil 
and see how much fertiliser should De 
used, and for that I submit that a 
scientific department shouJrl be open
ed along with the soil C mserv.ition 
Department to examine the needs of 
every part and regiofi of this country, 
and to see to what extent fertilisers 
should be used. Some method should 
be adopted to regulate the use of ferti
lisers in every part of the country after 
examining the caoacity of the land. 
That is very necessary, as otherwise 
we may lose the fertility of the land 
for ever. After all, fertiliser is a 
chemical element and this element 
will ultimately ieprive the land of 
its power to consume more fertilisers. 
Therefore, the soil ha? to be examined 
before the use of fertilisers and a 
ration-quota system should be intro
duced for the supply of fertilisers. At 
present the poor termers do not get 
fertilisers from every agency. The 
result is that only some of them get, 
while others do not. Therefore, tfter 
scientifically examining the soil, a 
ration-quota for every district should 
be introduced so that the fertilisers 
may be supplied to the lands which 
require them. Thus, only the soil 
which really requires fertilisers mav 
be supplied and farmers wha are in 
need of lands may also get the land.
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Only then can V e say that we have 
succeeded in giving fertilisers to our 
farmers.

There is an over-aJl shortage of ferti
lisers in this country. So, I request 
the Government to start more fertiliser 
factories to meet the needs of the 
farmers. The prices of fertilisers have 
also to be regulated keeping in view 
of the needs of the poor farmers and 
their capacity to pay. The Chemical 
and Fertiliser Department needs to be 
streamlined. I expect that the Gov
ernment would undertake a task of 
developing those backward areas 
where ther© is no fertiliser factory. 
The fertiliser factories should be 
located in those backward areas where 
the soil is virgin and where the far
mers have got no fertiliser company. 
A survey should also be made of the 
fertiliser production. I hope, our 
Minister will pay more attention to this 
aspect of the matter.

Our Minister is a very dynamic and 
capable person anc’ 4  hope he will give 
a lead in the matter of development 
of the oil exporting countries. It will 
help a lot in developing not only this 
industry but developing good neigh
bourly relations with those countries. 
He has done a lot in this direction and
I hope, he will do much more than this.

With these words, I support 1he 
Demands moved by ihe Minister.

SHRI S. R. DAMANI (Sholapur): 
Madam Chairman, the Ministries of 
Petroleum and Chemicals and Fertili
sers have to play a very important 
role in the economy of the country and 
also for the development c.f the 
country. Last year, both the Minis
tries have shown q good account of 
themselves. I will be failing in my duty 
if I do not give mv appreciation to 
Shri K. D. Malaviya for the excellent 
work which he has done regarding ex
ploration of oil in the country. Simi
larly, I also would like to give my ap
preciation to Shri P. C. Srthi who was 
incharge of the Ministry nf Chemicals 
and Fertilisers. On account of belter

management, the country has saved Rs. 
118 crores in foreign exchange by way 
of producing four million tonnes cf 
more fertiliser. I am very happy that 
now Shri Bahugunaji is incharge of 
both the Ministries. Shri Bahugunaji 
is known for his dynamism and practi
cal wisdom. I hope, both the Petroleum 
and Chemicals and Fertilisers Minis
tries will move towards self-reliance at 
a much faster rate.

The Congress Government took to
gether the exploration of oil and also 
refinery. As far as refinery is concern
ed, it was thought advisable to put 
more refineries so that when the 
country is to produce crude oil, they 
can refine it. Along with this, it was 
also thought advisable that the country 
would import only crude oil and not 
refined oil and this has saved a lot of 
foreign exchange. I am happy on this 
decision and action.

At present, the capacity of our nine 
refineries is 24 million tonnes which is 
sufficient to meet our current luquire- 
ments, side by side, they have also 
planned for the expansion of the 
Gauhati refinery by 7 million tonnes 
and the setting up of ihe Malhura re
finery with a capacity of 6 million 
tonnes. Both of them are going to be 
completed by 1980. By that time, the 
country will have the refining capacity 
of 37 or 38 million tonnes so that we 
will have the surplus refining capacity.
17 hrs.

As regards oil exploration, the total 
production in the country is over 8 
million tonnes. Our to*al require
ment is about 23 million tonnes. That 
means, we are producing one-third of 
our requirements and we are importing 
two-thirds of our requirements from 
other j/countries. To meet the two- 
thirds of our requirements, last year 
we paid Rs. 1450 crores and, during 
the current year, it is estimaled that 
we will have to pay Rs. 1550 crores 
which is one-third of our export earn
ings. Therefore, it is very Important 
that all efforts should be made to ex
plore oil in the country as soon as 
possible.
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In this connection, I would like to 
say that we are fortunate that we have 
found oil in Bombay High. According 
to the Report of the Ministry, by 1980 
Bombay High will be able to produce
10 million tonnes of oil. That is in 
addition to 8 million tonnes which vne 
are producing. So, we will be produc
ing 18 million tonnes. If the hon. 
Minister can keep a strict control by 
using coal and other things, the coun
try will become self-sufficient upto 
two-thirds of its requirements. Be
sides, the previous Government, the 
Congress Government, had also taken 
up certain exploration works in other 
areas, such as, Cauvsry valley, Kutch, 
West Bengal and Orissa and, if they 
are successful, we can have extra pro
duction. These afe the steps which 
were taken by the previous Govern
ment. It is now for Mr. Bahuguna to 
find out more places where oil can be 
obtained so that the country can be
come self-sufficient in oil. We have 
to pay a very large amount of money 
by importing crude from other coun
tries.

I would also i’ke to say that there 
are many by-products of crude which 
are used for manufacturing a large 
number of chemicals. It is well known 
that they are also saving foreign ex
change. In the manufacture of chemi
cals and other Items, like, nylon and 
terylene. the DMT is required. That 
Is got by producing crude oil. Our re
quirement is more but our production 
is less. Therefore, we have to import 
it to meet our requirements. Here, I 
want to add that terylene, terycot and 
nylon are being used by the common 
man. by the middle-class and the low- 
^lass, not only by the rich. Therefore, 
to increase the production and to make 
more supply available will be benefi
cial and we will be able to cut cur im
ports to a great extent.

As far as fertiliser is concerned, it 
ig very important for agricultural pro
duction. but we are In short suoply and 
we have to import a large quantity of

fefcUliser from other countriea At 
present, our capacity of production is 
about 25 lakh tonnes and our require
ment is about 32 lukh tonnes. There
fore, we have to import every year 7-8 
lakh tonnes of fertiliser. Last year, 
we had paid Rs. 110 crores. Prior to 
that, we had paid upto Rs. 300 crore. 
In our country, we have got ample 
scope for increasing its production. 
Some action has been taken for the 
expansion of the existing capacity and 
also licences have been granted for 
the setting up of 15 new fertiliser 
plants. If the entire capacity is 
achieved according to the plan, as the 
hon. Minister has pointed out, in that 
case, we will be able to produce about 
47 lakh tonnes of fertiliser. By that 
time, we will be able to meet the re
quirement of our country with the 
result that we will be able to save a 
large amount of foreign exchange.

Some emphasis was laid by the 
previous Government as well as this 
Government on the development of 
rural areas. This is a very good thing. 
Now, for the ievelopment of ruial 
areas, what is necessary is more pro
duction of foodgrains and for achieving 
more production wnat is required is 
more per acre yield. If this is done, 
then the farmer is soing to be benefit
ed. i have got my own experience in 
regard to jawar and cotton. The 
cotton per acre yield is very low, it 
is 150 pounds per acre. Whereas in 
other countries, it is 600 pounds per 
acre. Therefore, >f we try to increase 
it more, then it will bring more money 
to the farmer with the result that rural 
development will take place. There
fore, for increasing per acre yield what 
is required is fertiliser. For 1his pur
pose. I would request the hon. Minister 
to bring down the prices of fertiliser 
so that farmers can usi it in Dlenty 
and can increase the production.

When we were discussing the De
mands of the Ministry of Agriculture, 
many members said *hnt the prices of 
fertiliser were very high with the 
result that the farmers could not use 
it. If they cannot use it, then how
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can they get the return. Therefore, I 
would suggest to the hon. Minister to 
convince his colleague, the Finance 
Minister about it and ask him to cut 
down or take away the entire excise 
duty on fertiliser. If the prices are 
cut down, the farmers will get the 
benefit and there will be no loss to the 

-country in foreign exchange.

At present, as far *s coiton jS con
cerned, it is in short supply a n d  the 
country is importing it to meet ils own 
requirement. This year, we are im
porting 15 lakh bales of cotton. If we 
can increase per acre yield of cotton, 
then we will be surplus in cotton, in 
jawar and in bajra and in other food- 
grains also. Therefore, i- is very es
sential that the prices of fertilisei 
should be brought down. This is the 
only way of increasing our production. 
If the excise duty is taken away from 
It, then the farmer will re in a better 
position to use the fertiliser and in
crease the production. In I his v/ay, 
farmers will be benefited and it will 
also help in the development of the 
rural areas.

I have one more point to raise, and 
i;hat is regarding pharmaceutical 
industry. Much has been said about 
this by the previous speakers. This 
industry is still in the hands of multi
national corporations. The prices of 
medicines are very high. The Hathi 
Committee has gone into the matter 
in detail and has made some sugges
tions. I hope, the hon. Minister will 
consider and implement those sugges
tions, so that these companies do not 
take undue advantage arnl cheap medi
cines are produced in the country for 
the benefit of the common people.

With these words, I conclude. I 
hope the hon. Minister will take note 
o f all these and, while replying, will 
tell us about more exploration of oil, 
about increasing the production of 
fertilisers and the other points that I 
have raised.

s ft  * T f o  q V o  w rU  ( f V * T )  :

sftr * 'mrrm  *rnft m  
^7^  % ftitr *arr §*rr 

g 1 frjTfrraTT q ^ f f
sft tfwnsrt, ^  ftaat ti

5TTW9WTT | I SPIT
cffr ^ fr  % tfpr
srni vrFTT ĉft

v m  P m  i 5^  f^nr
zr? «rrcr | ft? ^

snfV jtV ft ft+ftra1 ĝ TT,
f f t a f t P P F  <fh8 t  1

t o  #  ^  fnft ^  
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| I

HtividT ^  ofici ^ %
^ 1

§rftr?f JTft ^  ^ tk ^ t ^7 f̂r 
?thhth vnrnrr *ptt «tt ̂ 5 ?p th r
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f ^ ? T H ? f t 5 T  ^ r  *P T  m  f M % < T  f T 'T T  

: f t  ^ r r f ^  * p f t f %  * f i  w t ^ f  |  ^  

% 5 ff  %  S T T *  T T ^  f ^ f f  ^ T  ^  

f t  srfir^-cf qft*T5T ^ T H T  *re fariTT |  I 

■sr^T^-cf SRTT, 6 ,  6  * T f t *  * f  ^ W c T  

|  i ssr^fY i  o  > t t # £  = r ? n f t  |  w t T  w n r e  

f ^ r r ^ x  i f  f t > T  i e ft ^  IT ?  ¥ V h # ‘ 

^ ? f r  j t t  T f t  t  t f t r  f m T t  f ^ ^ f t  

1 T 5 T  ^ T  * T T K  ^ T  %  W O T 5 T  i f  f t  

f'F’TfrT if | , < £ *ft  f T ^ r f T  if f * T T t

ar|cT r̂wftr r̂T fa^ rr 
f t r  f a r * r  e f T f  %  f * T  *rT*TT?r n r n

v ) x  *rfu =F Ir snrJr-fa^TT^rr ¥ t
u ftr ?rr»f i ^ p’t in cJT-f^^Tm '

* n r 5HT*T if 3Tt +f55TT?jft |

^ ^ f T t  eft ^ r T  JK ^ T 'TT

5 » n t t  j t ?  ^ n r  s r r m - f ^ T r m  ^ s n -

T r r a  ? f f T  f ^ n r %  m e j n r  ^

f  ®  ^ P T ^ T  |  5T5 JTTSq-iT «r> T T  » f t £ T

T ^ r r  ?ft Pb t  f*r f ®  smr H^ir 'm » r  i

^  if

^Tg ’̂ TT I ^  «ft ^T^ffpTrTT ?^T ^ T  

%  f?rq | *T*T '̂TTtf'Tcn

|  i itr t^  ^ r ^ f t  70 srffnra' «i n i <0

*r ? n ft f f  |  s f k  f r f t ’ 
f ^ ^ f t s p T W T W T T s r ^ l ^ t  i w ^ R ^ n rrs r 
%  *TT*T% if  s n c *r -fjn fT  f t  »TTir ?ft
f t i T  % ̂ r  5?5PT %  ŵtw: ¥ V  5T5T ^ f t f  
f^rrt ^t tr+cTt i in ft ci+ ?T̂ r̂ r
^T 3̂cMT7H ^rt f ®  Tft |ilT fiT»T%
3Tf5T =T?T >?JT ^ t f  9T5I 5fr ,̂ ^
^ T 5 1iT5 R ^ f t  t  I ^ H T  3TTT
^ 11 1 2 ^ 0 «  dH W 'n’j f  T ^ T  T T  9 %
f ^  «ra ^ 7: %  ^ s r r  *tf q ^ t  ^  i 
* ^ 7  3ft ^ 5 T^TT ?a?ft 5FJT f t  T f t  I  ^FT 
^rr fTR'ir J if  |  ft: %  m ^ r  if ft r rf t

jfrfH  rr ^ t  T ^ t  1 1  ff  5Tft ^ n m  
TTOT fsp sfxft ?ff^T IHJT f%  7 T  4 4
*it 46T7^2’ cj^*nT3r3^Et?prTJfr3rTtr ?
*T f  ^\i l^^ft s ift  I  fsr^RTT ^ T T t ’ T
% ^ r  TTtfrr ? fm  f r  sfrrfr 1 1  f ^ 5 r  %  
^hr?r t o  5pt f  wt | i
snrr wttst =ffHT | cfr
^  wz nx sfVr q fr f  f a f t  ?rf5raTif 
^  f t  'T f f  I W tft ssn-^WPrTT *T 5T 

^nr ^#73? ^rr 3<*n?H f * T  ^ T  Ti%  
I ,  ftrcPft ^<r?r f > f t  ^ r f f t r  * f
5^ft ftc ft  | ,  ^5T 3?r fsrcTHt WT^5JT^TT |  

l ^3% ^ir ^  T̂IT ?gcT îJT
eft’Til’TS'VT^nft^r 15fPt"1
5 ^ S t qft ^3Tf ^  »JT5 T t  ^ f t  f%«rf?T if

W  f e l T  ^TUT |  far % ^ T  ? p ftT  m ’ T f t  
?4i»t'i ' J h 'T i ' i t t  m ih  w t r  ^ f t  m i 'i r  ^ t 
gwTT^T ^?T ? r f  I fRM i *P f%  |  ftr  fft-  
f^ nr %  n rf^  ^ftirr fa srffrrr

m f t f f  ® t? ® t§ 5rW f srr, tr f» T f^ ft  
^Tt ^ f t  ^ T f f ^  I ^ f  eft f t  H f t  TPTT, ^ f  
^f»T ^TcPT rftlTT T R 4  tT̂ > 9WT 
*< l<a T f  T̂’TT I ?l P»>'1 *< H  JPTT
®tffT ft<HPT |  aft *T tfs r ^ t  'TJTTT̂ T |  ®Tf
g-R  ^T ^ ft»T  TTJTT ^Tf^ | eft 9Tf #^t 
fw = rr ^ 7 *ft » r  ^>t |  i s ftr  fq ;T  ^n r
q f  fsr<?*TeTT ^ 7  f t  I trsp efT^i f W  H W f
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[ * f t  < fto  s r r e a t ]

% q m  2 m  3 ^ n :  ^nft r̂ | sftr
^ flft eTTq> 80 s r fa w  fatfFT t  f3TH% 
qro s r f  *r q f^  % sffa ^nft r̂ | i
e ft <J% r f t * T  ' J ^ T ^  ^ T  5 ^ * T T * T  = r? f ^

i qr*r s^rr^r *t *r?t% ^
% f%tr vfY ̂  q^T^t^T | 

q?t *ft*Te T * § e r  s rftre r |  ^ t? t

^m h r ^nff ^ q ^ r  i t  t o V sft T̂ 
fa t^T  ^F*TT fa  t  3TeT q r  irPtftTeTT- 

ftnm : qr ,̂ ftrr  tt̂ V aft ^  q-Tmrf 
% ir? ^  r̂ q^sft | fa^r q r  ^

^ £ # t  ^ T C T  f t f t  I

^J?t SPIT 
H^Hl ^ 3  ^rtf p5RT TT 1%
fc^ K  ft^TT T̂TTF eft ^  tf<i W

t t  ■

$  « f t  s rs p rs FT  m  3^  t ^ t  m
? r k  ^  g ^ f t  ?rr T ^ t  « f t  s ^5 ^ t  % , 

¥3I <5 ^t +tHeT *T̂  ^ I ^  3*T% ĝ cTT |j 
fa> m s  >̂t t̂*TeT fa *  ^ I ’Mm &1
3 *TFT T^T T̂TC ^t ^ H a 9 0 qftTW ^  

f t  «TTT f t  * t i  * f f  I t f < m  f t  *IT
^frf srfa m s  fft i srnr % srfaqsr 3r t s ^ r  
f+ H  ^  ^ 5 t̂ ff ft 1' ^tm «r<p * r f  i 
tst ^t srfsr+R ^T^t
T̂fft I  I W  ST^IT % f W t  3*-H\< tft 

s p T *f f  ^ r f ^ r r  fspr S T T O - f [Y  ^  R T

s t̂ r  ^ ft ?ftr ^4 w  ^  ifr i f^ n t  ^t
(VmRi ^Hfft 1̂H i'-d + ^ n  I IFTcTT TT̂ f
^ t ^l4»K  % vanal «ITt ^^TTT
T^^ft ^tJ r+^H ^grT 3T t̂
y w n r  773"̂  f  crrf% f̂t r̂r
*rnr ^6i i Pt>^h  rft ^6i^ ^r
^  11 1W R  eft OT̂ ft̂ T ^ r
T̂=f)fr f ,  T̂PT f̂ RTTF f̂t T̂TTT «fTlHa 

^,r*iaH t ^ft tJWTT r̂ F̂TT ^T%
t o  T̂ET'T | i ^  ^  ?tVt ^nrrsr r̂t
f^ ft  ?TT% TRT T^^T, T̂ ?̂T

fW , ^>iT; t o  ĝ f̂t 
q r  11  ^ftr?r ft^mr

wtz ^r ^TirtTr ^r?? q̂rsr ^Itttt g r r
^t 1 6 5 ^TIT f#ETHW 16 5 0
W T H7T q f w  I  I ?TTT ^ r f k

f  ftr ®t^ ft f^ T  ? t o  q̂rftTT ^ 7  
Wtrt | ?

^■f af .T  ^  ^RT ^ 5 T f |  ftr ^ ^ T T f
| I !HR ?R W  f̂t T | ^

eft m xt ^ g ? f f  ^ft «ft *i& ni T^ft » 
*rt5t f̂t *i%mi ^  T%ft 3R- fnr 
Pff̂ TPT ^t sn^c^T ^]W+ ^HTT
? fk  ^  ^t ^TRf 5?trt ^ ft  qf^ft 1

t a  *r r^r ti m  q ^ r  r̂sr &
«tt ftr r̂ 2 0 ^ittt ^qtr r̂r
WTZ TtWt ZR, ^ft^T ^  ^  ^nrrft C[ft f̂V* 
5^t ^ R - f̂t 4|5TT< ?r % ftru IPTT 
eft ^  ftr^ 11 ^nr^qrr if ft^?t 1 ?m r 
f x  erc? *  t a r  f̂t T|*ft eft
fqn:T^'^r%ftnT^T t r ^  i

^  ^f^t q^^trq ^  Pi«i ̂ »i ^ * t t  ftr ^?r 
% 70 q^t^t f w p f f  ^ t fprfif ?̂t %{)t
f̂<3M, T̂HT ^R ?t ^iHd ŜTTTrft dH?»

if ?nq^t f q r f f  |, rft q ^ n  
®hi*f ^  +1*11 ^TT ftr ^t ^^TTT^
w s t  qrt 'H H1 '-el ft^TT 3TTTT T̂Tftr

svtfi q r  fTT  ̂ 1

<i«=lI’WTf »̂T T̂TefT ^ I'
sft«ifi % f^rf ?rr^ R r ^gcr
f , ^T% TFT T̂̂ T% ’MĤ q«T>eii ^ I
t  ?rq^ qi^ftq- ?T^t «ft ^T^TT f̂t ?T 
^ tt ftr yrq% qra- ^ tt f̂ T̂PT | fbRT r̂r 

f̂t f̂t ^t f^r^^ft ?ftr q̂ erv9
^  1 1 w  5tt  ̂ f̂ q t#  ft r̂ftrfir ^ ?r^ft 
ftq't# fr^+i<+> «ft, TO^t ftrqjTfr^r 
^ %ft>»r fq ^ rt  ^ f t t  % \d̂ i Rrqtrfrwf 
^t i f  f̂ t^t fe n , t o  qr
+i4qi ^^T^t 1 ^r^t^ft ^ -TP ^hr f^nnr

o / Petroleum etc. 30O
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qrc ^fqm T̂'RTT «TTf ^ft ft® H i
^ T T V R  ^ ft W f^ T U ; R T
?TT^r ^  f^T ^f ^  «rY I

•T^lf 1+ ^ 1 I fplT I TTcff
<r<*u *T srtenrr f ,  t  ^  nsfr *r 

p T ^ ^ T  f%  1̂ l*ila  3?Y
f w f r s f f  w\ ^ s t t t  w r f^ ir  ^ h + I
<rrt ^ N t r  + < j i i  ^  ^ % * t p t

?ft Ml M  I ^ I c f  1 fV* 5 * T N t  < «̂T>
s i H l  t t  ^ft^ff ^rt >d^«i«er ^rt 1 

*rffa-*r-Jifte *jk4Y aft ?rr% ^^arf ^T
^ q n  % f̂ TTT «^q|| ^  | T̂T̂T
§t?T ^ Y  ^111 *T^ ^  fer « h O « l  ^ft^T 
*T<)4Y ^ Y  ^9TT ^  j f r ^ T  ° W ^ T  ^ *T  

^ T %  ^Y*TTT ?l Pnn
:3 t̂% far^ ^ tt t  ^  w ite  ff 1 

^ f t f  S P K  ^ t M d M  ^T ^TtT <ft 3 l * d <  ^ r r f  
f^ re R T T  ^  |f ?TfV>n ^  S O n a M  fa c ia l 

t  I WT^TT^ T̂ ^ T C T  J T ^ fV  f  I

STgcT f e r f  *T ?TT T | | f %  ^TSTTT
3r ^ t t t  ^ i i C  ^ r m t ,

^ ^ Y  ^ t  T ^ f  §f 1 ^rnr *?Y ^ h + )  «tq iR id l
Wif ^TTT ^TCclY ITT T f ff  ^  I ^ T
sfn ?nr^r t  f% ^rmr^r % < n^r
«TRT ^Y ^ Pl» *^HdM qlvTi 5«4T£ ^T
rfr ^ f t f  's m zr  * * f t ,  w f  w r w r ^ f f
?f ^ t f t - ^ t  q - f o n  < q i w  *arV^V * t r t Y  
| 1 srk  % ^ * n w  fnrr
^  5*TT^ ?f t  I F T  %  STTT d ^ft
^ T ^ T T  ^ rR ft f^ F T  T̂ s#iRrd
jpr «ftr rTr̂  ^  0,11 <U|
^Thrt Sfn’ s fV ^ T  ^r H « d l  ^ T
f ^ r f t  % ^Tq’ Ririql^ f^TT Ml ^  I

^T# W[*n ^  fsfT'ft ^  ^ff g?TR T # 
vĴ T ^TT ^TT^TTT ^ f Y  ? f l r  d r 'D H

gn c i ^ y  ^ 4 ^ Y  ^ T f t ,  m f %  ^5r ^ Y
fW T^R T f%  t l ^ VJ1rlclT h IcT 

% ^ 1% ^TTft ertem ff ^ t

jfir  5  ̂ t̂Yt ^  ^ r  Hi vi i #  %■
^ +̂1 <̂ 1 ^ 1

?r^ft % ^  f  sfY
*Tt^ ^1 ^Tf^r ^ T T  ^ ?rtT ^ I^ Y - 
5Tfdlcif ŴT fkxJiT +^ai g I

SHRI R. P. DAS (Krishnagar): 
The Report of the Ministry of Petro
leum indicates that the country’s pre
sent total requirement of all petro
leum products is around 24 million 
tonnes which will increase to around 
32 million tonnes by 1981. Side by 
side the report further indicates a rise- 
of the indigenous crude production 
from 8.8 million tonnes per annum to 
about 19 million tonnes per annum ia 
1981. leaving a gap of 13 million 
tonnes to be filled in by imports.

The cost of imports will be to the 
order of 1530 crores of rupees in 
foreign exchange during the year 1977-  
78. The same amount will also be re
quired for imports after 4 years from 
now in 1981. If the prevalent 6 per 
cent growth rate in consumption o f 
oil continues unchecked and the drain
age of foreign exchange remains un
abated, I am afraid that will mean less 
job, less food and more economic and 
political upheaval. Therefore, I 
would urge upon the Government to- 
step up production of indigenous 
crude and at the same time to put 
emphasis on the economy of oil and to 
select as far as possible less energy- 
intensive technology.

Consumption of H.S.D. whteh is about 
30 percent of our total petroleum pro
ducts consumption can considerably be 
reduced through better maintenance, 
control of speed and minor adjustments 
to the engine assembly of anti-mobility 
which account for 70 per cent of the 
total H.S.D. consumption.

Similarly, extensive use of a new 
Kerosene stove designed by the Indian 
Institute of Petroleum can also reduce



303 D. G. 1977-78 Min. JULY 6, 1977 of Petroleum, etc.

IShri R. P. Das]

kerosene consumption which consti
tutes 14 per cent of the total petroleum 
consumption by about 3,60,000 tonnes.

The Petroleum Conservation Action 
Group set up by the Government 
should become more active snd act as 
a consultant, training and monitoring 
body to ensure that energy conserva
tion programme becomes part of plant 
maintenance norms in all the indus
trial units.

Despite the fact that kerosene is an 
essential commodity of the poorer sec
tion of the society and particularly of 
the rural population, it sells at a very 
high price. The distribution system is 
also such that it seldom reaches the 
people at the lower level wHo need it 
the most at a reasonable price. In view 
o f this, I would suggest that different 
taxes, transport charges and dealers’ 
commission on kerosene should be re
duced in such a manner as to ensure 
that the consumers do not have to pay 
more than a rupee a litre. I would 
further suggest the inclusion of kero
sene in the list of essential commodi
ties. The distribution of essential com
modities like these should be made 
through the State Governments. Not 
only kerosene but fertilizers, artificial 
fibre and drugs should also be avail
able to the people at a cheaper rate.

I do not know why India is called 
a home of cholera. It is in fact a house 
of all sorts of diseases on earth. There 
are 8 million tuberculosis patients; 
about 10 million suffer from goitre 
generally caused by nutritional defici
ency and trachoma, which is endemic 
and is the cause of blindness of five 
million people. Besides this, fllaria, 
malaria, typhoid, intestinal ailments 
etc. are widely present. Leprosv, 
cases of diabetes, hypertension, heart- 
disease and cancer are also on the in
crease.

It is common knowledge that people 
die here without or with a nominal 
treatment. The per capita consump
tion of modem medicine in this country 
is valued at about Rs 7. This fact

alone shows how the modern drugs 
have gone beyond the reach cf the 
majority of the people. As a matter 
of fact, this existing oattem of produc
tion and distribution of drugs only 
caters to the need of a small urban elite 
neglecting the need of the millions

The other day our Union Minister 
for Health and Family Welfare, Shri 
Raj Narain has made an appeal to the 
pharmaceutical industry to reorient its 
programmes in such a way as to make 
available its products to the people at 
a reasonably low price. But, i would 
say, appeal to the same big producers, 
the multinational companies, who real
ly are against the theory of low pricing 
is nothing but a cry in the wilderness. 
We are no believers of such appeals 
and promises. We would rather like 
to know from the Minister why the 
recommendations of the Hathi Commit
tee in regard to the pricing of 117 
life saving drugs (which are thought 
enough to cure about 80 per cent com
mon ailments) have totally been dis
regarded. Secondly I would also like 
to know from the Minister the approxi
mate time when the price of the essen
tial drugs will be brought down to a 
reasonable level and when the Gov
ernment decision in regard to reserving 
all antibiotics, sulpha drugs and certain 
vitamins for the public sector will be 
implemented. I want to know when 
the much-publicised intention of the 
ruling party in respect of limitation on 
the profit will be imposed on the big 
producers of drugs.

Last but not the least is the problem 
of layoff retrenchment, termination of 
service of workers of the public sec
tor etc. The management of the 
Indian Oil Corporation at Dulijan 
has laid off a large number of casual 
workers resulting in deep resentment 
among the workers. The said retrench
ment by the authorities is Quite cont
rary to the pronouncement made by 
the new Government, that the casual 
workers will be absorbed jn permanent 
job vacancies.

Similarly, four employees of the 
Namrup Frtilizer factory, Assam and
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six employees of Goraknpur Fertiliser 
Plant were victimised during emer
gency for reasons of their normal un
ion activities. Most of them were ar
rested under MISA and were served 
with termination notices after their 
release.

In view of the new policy of the 
Government in regard to the restora
tion of democratic rights of the 
workers and employees of the country, 
everybody hopes that all of these em
ployees would be taken back in their 
-old jobs without further delay.

Before I conclude, I would like to 
refer to a proposal of the Government 
for setting up a petro-chemicai com
plex at Haldia, a new sea port in West 
Bengal. The Haldia petro chemical 
complex had been under consideration 
of the Central Government since 1964.

It was intended to be included in the 
Fifth Five Year Plan. It now seems 
to have been set aside for reasons un
known to the people. In view of the 
importance of supply of naptha, in
frastructural development and cons
truction of an oil refinery at Haldia, 
Government should n jt hesitate in 
taking the necessary decision in regard  
to the establishment of a petro-chemi
cal complex at Haldia.

With these words, Madam p I support 
the Demands for Grants.

SHRI D. D. DESAI (K aira): Madam, 
Chairman, to optimise my limited 
time, pardon my speaking in telegraphic 
English.

SHRI A. C. GEORGE (Mukanda- 
puram): He was formerly the Minis
ter of Communications and he will 
-understand that language.

SHRI D. D. DESAI: We have started 
using petroleum products from the last 
century only. Whether we need or not 
is the first question. Today 25 per 
cent of energy comes from petroleum

products, 20 per cent coal, 5 per cent 
from hydroelectric and 50 per cent 
from firewood, gobar gas and that sort 
of non commercial products. There
fore, even today, we are not that much 
committed to petroleum products If 
we take into account the new policy of 
affluent U.S. which Mr. Carter has 
recently enunciated then it would be 
obvious that lesser the use and greater 
the economy we make the better we 
and the world would be.

We ourselves spend on oil imports 
a lot of foreign exchange. If we have 
some surplus of oil and if we find that 
out, we better keep it for future. Sup
pose we have so much of surplus of oil, 
it is always good to save or have 
foreign exchange. The renewable 
energy resource is the only answer for 
the salvation of India. And that could 
be not from hydro-carbons but carbo
hydrates. Sun’s energy based photo 
synthesis will provide us with ample 
Argo produce. I am glad that some of 
our friends at the Vikram Sarabhai 
Space Research Centre have made 
some crude oil from non-edible oils 
which also promises some substitute. 
Regarding exploration, we have done 
fairly well but the pace had gone down. 
O.N.G.C. has done about 2.57 lakhs 
metres during 1975-76 but in 1976-77, 
they have done 2.65 lakh metres. But, 
our Bombay-high discovery has off-set 
this, and, that might have reduced this 
drilling. As compared to earlier years 
drilling of 2.57 lakh metres from 1.95 
lakh metres in 1974-75. Exploration 
If going on still. The programme has 
to be expediated. I know that Mr. 
Bahuguna is a dynamic man and he 
has acumen and he would be able to 
do more than' what we expect. The 
provision available in the draft Fifth 
Plan was Rs. 420 crores. It was to the 
credit of the earlier government that 
the final Plan had gone up to Rs. 1,056 
crores. The present Government has 
to be congratulated that it is now left 
with enough resources for the O.N.G.C. 
to do drilling particularly in the Kutch, 
Saurashtra, Cambay gulf and north of 
Bombay. We may find enough oil 
there. We have now technical capabi-
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lities. When we find oil, unfortunate- 
ly, the recovery is not to the extent 
which justified it internationally. The 
recent news of the Institute of Reser
voir Study gives us some hope and 1 
am quite sure that this would be 
taken into consideration seriously and 
made full use of without any political 
or regional considerations letting into 
it. In fact, Sir. while talking about 
regional consideration I may also bring 
to notice one or two other aspects. In 
this case I would only say that the best 
performance is given by the person 
who is immediately on the spot of 
action. If he is away from the scene 
the inverse ratio is there. The more 
a person is away or distant from the 
job the more reduced his output is.

Madam Chairman, we are talking 
about oil reserves. The Russians have 
put the off-shore reserve of our country 
at 4000 million tonnes. Our own 
ONGC people have put them at 450 
million tonnes whereas the Indian 
Jeologists have put— both off-shore and 
on shore— the total resources at 6200 
million tonnes. These figures, no 
doubt, are not of much importance as 
a single new discovery may upset all 
these figures. The purpose of my tel
ling this is that whatever the reserves 
are we should have the capability to 
take out the maximum of the material 
to the extent we can by sophisticated 
reservoir technology.

Madam Chairman, we have heard 
the good news from Bombay High peo
ple that they would be able to give 10 
million tonnes of crude by 1981. They 
also say that it is of 39.5 API and of 
low sulphur. In that case this, would 
be one of the world’s best crudes. It is 
reported that about a hundred holes 
which are expected to cost Rs. 500 
crores will yield this quantity of crude.
All these are helpful indications. All 
that I would like to request the hon’ble 
Minister is that we should not have 
earlier type of over-optimistic repeti
tions. For example, v e  had heard
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about the Baramura as having the lar
gest gas field of world but it has not 
yet turned out to be so. We have not 
heard much of it afterwards.

Madam Chairman, we have 27 million 
tonnes of installed refining capacity. 
We are processing 24 million tonnes of 
crude. There is 3 million tonnes of 
surplus capacity. But this is not 
enough for us. We should use the ful
lest refining* capacity. There can be a 
huge cash generation, say, over Rs. 500 
crores per year with the Petroleum and 
Chemical Ministry. My friend, Mr. 
Alagesan, has said that moneys to the 
tune of Rs 1,900 crores, that is, almost 
21 per cent of the total public sector 
investment is with the Petroleum and 
Chemicals Ministry- It will generate 
cash annually to the tune of Rs. 500 
crores by which the hon’ble Minister 
can set-up fertiliser factories, refineries 
and petro-chemical plants at ports. 
Those plants could be also export- 
oriented. What ever foreign exchange 
we are spending on import of oil would 
be more than so earned. At present 
nearly one-third of the total foreign 
exchange earnings of the country is 
spent on the import of petroleum pro
ducts. What I want to drive at is that 
he should make the best use of the re*- 
sources that the country has put in his 
charge.

The other point on which we have 
to be quite clear is about economising 
on our pipelines. We have often heard 
about a pipeline here and a pipeline- 
there. Contradictory reports are there. 
All these things result in some unea
siness. What I would like to emphasise 
is that only the consideration of merit 
should weigh and not any regional or 
other consideration.

Madam Chairman, we have seen that 
the seed of injustice is the cause of all 
revolutions in the world. Whether it 
is the French Revolution or the Ameri
can revolution, the Russian revolution 
or Indian revolution, all their sources 
are the seed of injustice. Therefore 
one has to be careful in sowing such 
seed.

6, 1977 of Petroleum etc. 3oST
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SHRI H. N. BAHUGUNA: You may 
please clarify it to a lay man like me.

SHRI D. D. DESAI: I have been
asking for a long time longitudes and 
latitudes of our off shore oil-fields. 
We have off shore own and chartered 
drilling ships there. The foreigners 
are working there. What is so secret 
about it that the Parliament Members 
should not know? Unfortunately, 
Parliament Members are denied this 
information. This creates suspicion 
that there is somebody interested to 
knock out some commission or make 
some favourable deal for laying longer 
and costlier route pipelines. Laying 
of pipelines shortest to the shore would 
be the cheapest. The submarine pipe
line is definitely costlier than the on
shore popelines. There is so much of 
extra effort and so much extra invest
ment is involved in laying submarine 
pipeline. This information can be 
gathered from internationally available 
data which would show that on-shore 
pipeline is cheaper than Sea-bed or 
Submarine. It is not hazardous. We 
have so many extra high-tension power 
lines, electrified Railways, Highways, 
etc. along shore.

Sir, the fact is that most of the 
bureaucrats would like to have its loca
tion close to the major city as far as 
possible. Our policy is to develop the 
backward areas and under-developed 
areas. But if we have its location 
near the city, then the purpose is de
feated. The natural instinct of human 
beings is to live near the cities But 
this seems to be working against our 
policy decision.

Now, there are several pipelines 
which have been laid. Of course, we 
are not talking about other things. But 
please look into the whole affair of the 
pipelines. The first pipeline scandal 
was the Bengal-Bihar Collieries Pipe
line, for which Thakru Commission 
was appointed to go into it. So much 
noise was there and many people lort 
their jobs. Some of the pipelines were 
not properly laid.

SVRI H. N. BAHUGUNA: You ask
questions and we will give the answer.

SHRI D. D. DESAI: Therefore, let us 
have the data on longitudes and lati
tudes and related drawings. We can 
get best alternatives from even the 
international sources.

SHRI H. N. BAHUGUNA: Has this 
Ministry in the Sixth Lok Sabha denied 
this type of information to the hon. 
Member of the House?

SHRI D. D. DESAI: I know that the 
Janata Government has come out with 
an open democratic society policy. 
They have said that justice and merit, 
will be the basis.

17.54 hrs.

[Mr. S p e a k e r  in  t h e  C h a i r ]
We have a wonderful achievement of
I.O.C. We have been watching the 
performance of the I.O.C. for the last
17 years. It has a record turn-over of 
nearly Rs. 2500 crores. The main 
issue is that we should now concentrate 
not on very minor things but on the big
ger things, because after all the I.O.C. 
has grown into one of the units which 
can be compared with the international 
ones. We have achieved self reliance 
in Lube stocks. With Haldia two 
lakh tonnes, with Barauni, with our 
Lube (India), M.R.L. and so on, we are 
in a strong position and this is what 
makes us feel sure that we can do wel  ̂
if we now go in for Port based integrat
ed refineries. We have the middle-east 
oil fields, next door. If you put up a 
huge refinery at Kandla or any other 
port—some of my friends said about 
Gujarat, I would say, put it on Indian 
Soil anywhere-----

DR. SUBRAMANIAM SWAMY 
(Bombay North-East): Do not be so
enthusiastic; Bombay Has been turned 
into a gas chamber; if you stay at 
Trombay you will know. Put it at Rae 
Bareillly.

SHRI D. D. DESAI: No one liked
that; in Trombay we have such huge
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investment and if one bomb were to be 
thrown at it, the Indian economy wou^d 
be paralysed for a fairly long time.... 
l( I n t e r r u p t i o n s )

ME. SPEAKER: Allow him to pro
ceed.

DR. SUBRAMANIAM SWAMY. 1 am 
'telling him that he should be a little 
cautious in making this demand; Bom
bay is anyway dying. It has been 
turned into a gas chamber, especially 

. my constituency.

SHRIMATI PARVATHI KRISHNA^": 
The hon. Member must know that 
steps have to be taken against environ
ment pollution when starting an in
dustry, the policy should not be to stop 
the development of any industry, but 
ensure these measures.

SHRI D. D. DESAI: With regard to 
Indane gas there have been many com
plaints of short weight. It is not diffi
cult for us to have automatic weigh- 
ment of the gas cylinders; the consumer 
must feel sure that he gets his money’s 
worth. Then there are long queues for 
Indane gas connections and it creates 
difficulties in house cooking. The hon. 
Minister is well aware of these prob
lems. He can make use of the automa
tic weighing devices so that com
plaints do not come.

Oil conservation is a big problem; 
there are various ways in which it can 
be done. You have been able to de
velop a kerosene stove which seems to 
give 60 per cent efficiency against the 
36—45 per cent of the international 
stoves. This is a good step. You should 
also take the same step with regard to 
HSD. A large amount of HSD is used 
by trurks and so on. Today 60 per 
cent of our HSD is used on road and 
only 11 per cent for hauling trains. If 
you have direct speedy diesel traction 
trains for long hauls, there would anot 
be any necessity for sending long-haul 
goods by trucks. That would bring in 
a good return and also save a good 
amount of diesel.

You have been using as fuel in Bom
bay low sulphur crude heavy stock; it 
is a% premium product; you can get a 
much higher price for it in interna
tional market. For sale proceeds, you 
should get cheap high sulphur heavy 
stock from international market and 
sulphur superated to feed our ferti
liser plants. We have to import 
sulphur and if we do what I 
suggest our input could cost less. We 
often hear, complaints about the high 
price of fertilisers. But to reduce the 
fertiliser prices the only way is to use 
low cost raw materials and inputs, 
leaving apart excise which is a revenue 
matter. It is a policy matter. If we 
want to reduce the cost of our ferti
lisers, it could be done by this methoJ. 
That can be easily done by seeing that 
each of the inputs or raw-malerials are 
obtained at the lowest possible pL*ice, 
and one of the inputs is sulphur.

18 hrs.
When we are talking about crude. I 

request the Minisher to consider the 
point at this stage itself that when the
oil reserves go down, we wiLL have to 
depend upon liouid hydrogen. For 
that, there is a KMS fusion company in 
USA which has developed techrolopy 
through breeder reactor and thi9 
generates lot of hydrogen. Now hydro
gen will be a future clean fuel and we 
have to start today to catch up after 
25 years. The development of hydro
gen as an alternative fuel is a must, for 
us in case of reduction of other fuels. 
Even otherwise, we must t f o  it.

The Indian Institute of Petroleum 
has made a study and they have got 
ready-made data as to how we can re
duce the consumption of oil by 30 per 
cent. That also m.*'v b*: of some help. 
IIP people are quite knowledgeable an 1 
I think it would be f*oD r} to look it  it.

Coming to fertilizers, we have today 
N* and P2 Oa fertilizers. These are 
the main fertilizers. Some the
members have talked about the ill— 
effects of fertilizers and thU and that. 
We must develon these legumes and 
adopt plant rotation system. The
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Israelis have developed a technology
of transferring nitrogen fixing genes
from the bacteria that is found in the
nodules of these legumes to the bac
teria generally harboured by other
plants, particularly cereals like wheat.
With this technology we can easily fix
nitrogen from the atmosphere.

MR. SPEAKER: Please conclude now.

SHRI D. D. DESAI: I shall continue
tomorrow.

MR. SPEAKER: Y jj must conclude
now. I have been waiting for you to
finish your speech. But now you say
you will continue tomorrow. No.
Please conclude your speech now, in
two minutes.

SHRI D. D. DESAI: Sir, I will finish
in two minutes. We should not heavily
depend on Naptha and Gas. We
should not depend on imported rock
phosphate and sulphur. We should de
velop our Udaipur, Maldivi;* Phosphates
and sulphur from pyrites. Our ferti
liser plants are incurring losses. But
the Gujarat State Fertilizer Plant is
making bumper profits. You ca i  ask
the Gujarat State Fertilizer Plant peo
ple to see as to how w£ can make pro
fits in Fertilizer Corporatici of India
and other fertilizer plants.

SHRI H. N. BAHUGUNA: Perhaps
you know the reasons.

SHRI D. D. DESAI: I know some of
the reasons. The various reasons stat
ed by the people need not necessarily
be true. You can -examine them your
self

We have got fairly good performance
from IPCL. But there was a delay of
5 years. We should see that we go
ahead with the Olefin and Downstream
projects and see that they are put up
expeditiously. The Olefin Project is
expected to be completed by October
\ § 11. I am sure that they will not
defer it further. I have got a fairly
long statement to make about the
Downstream Projects. Because I do
not have time, I am cutting out that
also.

Coming to drugs, I should say that
FDA Rules are known to you. They
had to throw swectners into the sea.
They had to ban drugs like Thalido
mide. In our country we have large
number of drugs which may not give
us the expected performance. There- 
tM e, there is no means to know which
of the drugs have efficacy and v/hich
are fake. Of course, it does not fall
under your Ministry. But its manu
facture comes under your charge.
The Health Ministry has to control it,
but you .can kindly organise this.
The so-called vitamins are not neces
sarily vitamins. The so-called pro
tein and other things also should bo* 
checked up. There are no patents in
Italy. In France, the Supermarket
tried non-branded goods and found
that the cost had gone down by 30 per
cent. Therefore, we can do away
with brands and patents in medicines
and the like. All these titanic talks
about the deteriorating standards of
medicines are not necessarily valid.

Then, there are common diseases
and common medicines...

MR. SPEAKER: We shall now take
up the half-an-hour discussion. Shri— 
mati Parvathi Krishnan.

18.06 hrs.

HALF-AN-HOUR DISCUSSION
COMMITTEE ON STATUS OF WOMEN"

SHRIMATI PARVATHI KRISH
NAN (Coimbatore): Mr. Speaker, Sir,
this discussion arises out of the reply
given to a question as to what recom
mendations of the Committee on
Status of Women are being imple
mented. The reply was, “The recom
mendations which have been imple
mented or are being implemented are
as under....* ’ It is a vague state
ment. One does not know which re
commendations have been implement
ed already, which are being imple
mented and which are likely to be-


